(e)and (f) Do not arise.
Shortage of Uranium for Reactors

T*‘I()Q. SHRI SATYAVRAT CHATURVEDI: Will the PRIME MINISTER be pleased to
state:

(a) whether the eleven atomic reactors running on indigenous fuel in the country are
generating power half of their capacity due to shortage of Uranium;

(b) the steps taken by Government to meet the target of mining 75,000 tonnes of
Uranium during the Eleventh Five Year Plan together with the guantum of mining done so

far;

(c) the reasons for not allocating Rs. 2000 crore to Department of Atomic Energy for
procurement of uraniumg;

(d) the steps being taken by Govemment to meet the requirements of

uraniums;
(e) the progress made so far towards installation of new reactors; and
(f)  the availability of uranium in the country?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI PRITHYIRAJ
CHAVAN): (a) Nine reactors (2620 MW are fuelled by domestic natural uranium and operate at
upto 70% Plant Load Factor due to non-availability of uranium in the required quantity. In
addition, two reactors (440 MW are awaiting fuel for restart after completion of Renovation and
hModernisation.

(b) Mo such target to mine 75,000 tonnes of uranium during Eleventh Plan period has
been fixed. However, action plan has been drawn to maximize the production from the operating
mines at Jaduguda, Bhatin, Narwapahar, Turamdih, Bagjata and Banduhurang and process
plants at Jaduguda and Turamdih in East Singhbhum district of Jharkhand. A new mill and a
processing plant is expected to be commissioned towards the end of Eleventh Plan period at
Tummalapalle in Kadappa district of Andhra Pradesh. This will increase the uranium production
of the country. A number of projects, viz. Gogi in Karnataka, KPM in Meghalaya and Lambapur
in Andhra Pradesh are being taken up during Eleventh Plan period. The production from these

projects are expected in Twelfth plan period.

(c) Department of Atomic Energy had, in the Annual Plan 2010-2011, proposed an
allocation of Rs. 2000 crores for acquisition of uranium assets abroad. The proposals in this

regard could not be firmed up at the time of approval of the Annual Plan 2010-11.

(d) The work on a new mil and mine in Jharkhand has heen completed and the
production has stabilized resulting in augmentation of indigenous uranium. The work on new mill

in Andhra Pradesh has also progressed.
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(e) The construction has commenced on four indigenous 700 MW Pressurised
Heavy Water Reactors, two at Kakrapar, Guajrat (KAPP 3 & 4) and two at Rawatbhata,
Rajasthan (RAPP 7 and 8). Pre-project activities are in progress at seven places,

(f) The uranium resource in the country is currently estimated to be 1,47,808
tonnes.

Missing Articles of Gandhiji from Kasturba Dham Memorial
T #170. SHRI MOTILAL YORA: Will the PRIME MINISTER be pleased to state:

(a) whether it is a fact that some important articles belonging to Gandhij are
missing from Kasturba Dham Memorial situated at Rajkot;

(b) if s0, the details thereof;

(c)  whether any list of protected articles in Gandhiji’s memorials or other memarials
has been prepared;

(d)  if so, the details thereof; and

(e) if not, the reasons therefor and by when a list of all these protected articles
would be prepared ?

THE MINISTER OF STATE IN THE MINISTRY OF PARLIAMENTARY AFFAIRS (SHRI V.
NARAYANASAMY): (a) and (b)) Kasturba Gandhi Memorial, Rajkot, is a private Trust and
is not under the administrative control of the Ministry of Culture. Mo reference/report
regarding the missing items of Gandhiji has been received by the Ministry of Culture.

(c) to (e) The belongings of eminent personalities are generally preserved in the
IMemorials/ Museums devoted to the ideas of the great persons, often set up and managed
mainly by voluntary Organizations/Trusts etc. List of items in their possession is also
maintained by them; at times these are also available with the family members. Gandhi
Smriti and Darshan Samiti (GSDS), an autonomous body under Ministry of Culture,
propagates the life, mission and thought of Mahatma Gandhi through various socio-
educational and cultural programmes. & few personal effects of Gandhiji are also being
preserved by GSDS.

FIR Against DoT officials

*171. SHRI RAJEEY CHANDRASEKHAR: Will the PRIME MINISTER be pleased to
state:

(a) whether CBIhas filed an FIR on 21 October, 2009 against unknown DoT officials
and private entities/companies/others regarding a criminal conspiracy leading to a loss of
Rs. 22,000 crore to the exchequer;

(b) If so, the progress made so far on the investigation, and by when Government
expects to complete this investigation and file chargesheets;
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